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(@) amerz ofedsar #r fray
TN FRAT AGT o7 AT 747 § ?

fawrf Wit fwa woem ¥ v
(st dwara wds) (%) srawe
Tz gfedaar fid T a2y
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@ faa g-aw @2t o wfassea afen-
foa g1

Recommendations of Monoplies Commis
sion regarding Export Targets

3194, SHRI SHRIKISHAN MODT :
Will the Minister of FOREIGN TRADE be
pleased to state :

(a) whether the Monoplies Commission
has advised the Centre to fix the export
targets of the Undertakings seeking industrial
ticences on a realistic basis; and

(b) whether Government have accepted
the advice ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C. GEORGE) : (a) Yes, Sir. The Mono-
polics Commission in their Report dated
25.2.1972 in the case of M/s. Vidut Metal-
lics Ltd, Calcutta, has inter alia, suggested
that the Government should fix the percent-
age of export at a level which could be
achieved in practice.
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(b) The Report is under consideration
of the Government in the Department of
Company Affairs.

wHar A9t o weil @i wr
afcatwar sfades
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Import of Power Plant for Uttar
Pradesh

3196. SHRI NAREN®RA SINGH
BISHT : Will the Minister of IRRIGATION
AND POWER be pleased to state :

(a) . whether Government of ~Uttar
Pradesh have approached the Central Gov-
ernment with a proposal that-a power plant
of ‘at least 400 ;mgw. costing Ri. 60 crores
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may be imported and immediately installed
on a ‘turn key’ basis to rescue the State
from power famine that would overtake it in
1973 74; and

(b) if so, the Government’s reaction
thereto ?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI B. N. KUREEL) : (a) Yes,
Sir.

(b) The proposal is under examination
in consultation with the Uttar Pradesh
Gaovernment.

Declaration of ‘‘Protected Workman”
in Railways

3197. SHRI PRAVINSINH SOLANKI:

SHRI CHANDRIKA PRASAD :

Will the Minister of RAILWAYS be
pleased to state :

(a) the names of the Registered Unions
Associations on each Raiiway Zone who
have so far applied to the administration
for recognition of their cffice-bearers as
“‘Protected Workman'";

(b) the nzmes of the Office bearers,
Zone-wise, who have been declared as **Pro-
tected Workman™';

(c) the names of the Registered Trade
Unions/Associations whose applications are
still pending with the Administration; and

(d) when their applications are likely
to be finalised ?

THE. MINISTER OF RAILWAYS
(SHRI K. HANUMANTHAIYA) : (a) to
(d). The information is being collected and
will be laid on the table of the Sabha.

Recognition of category-wise Unions
Associations of Railway Employees

3198. SHRI PRAVINSINH SOLANKI :
SHRI CHANDRIKA PRASAD :

| Will the Minister of RAILWAYS be
pleased to state : ‘





